IN THE HIGH COURT OF ORISSA,
CUTTACK

Realisation of Court Fees received towards
NOT READY Certified Copy Applications

Date : 29.05.2026

. Case No Courtjamount Reject
.1Applicant s i i . Fee Status

1 |P.K.BEHERA [40845/2026(29.05.2026 |WP(C)/16361/2026|10 | c
‘2 S ienma ‘40857/2026‘29.05.2026 WP(C)/14735/2026‘1O ‘ ‘c ‘
3 |G.JAYASINGH |40870/2026|29.05.2026 |[WP(C)/9958/2024 |10 | c
4 |SK NAYAK  |40876/2026|29.05.2026 |BLAPL/2634/2026 |10 | c
5 |PK JENA 140886/202629.05.2026  |[RVWPET/92/2025 |10 | | |
6 |G. JAYSINGH|40887/2026(29.05.2026 |WP(C)/14928/2026|10 | c |
7 |J.SAHOO 140893/2026(29.05.2026  |WP(C)/28901/2024[10 | c
'8 |S.K.BEHERA [40894/2026(29.05.2026 |[WP(C)/16904/202610 | c |
9 e 140897/2026(29.05.2026 WP (C) /16853/2026 7 u

10 EiﬁiﬁNgiTRI 40898/2026 (29.05.2026  |WP(C)/14880/2026 |7 U

11 |T K MOHANTY [40910/2026|29.05.2026 |RPFAM/241/2023 (10 | S
12 |J R SAHOO [40911/2026(29.05.2026 |WP(C)/242/2020 |10 | v
13 |L ACHARI  |40912/2026|29.05.2026 |RSA/158/2023 o | v
14 |H K DASH  [40913/2026(29.05.2026 |WP(C)/36180/2020|10 | v
15 |N K ROUT  [40914/2026(29.05.2026 |BLAPL/2256/2026 |10 | v
16 |P K SAHOO [40915/2026(29.05.2026 |[WP(C)/26084/2024 10 | v
17 |B BAISAKH [40916/2026(29.05.2026 |CRLMC/2866/2025 (10 | v
18 |ANIL 140917/2026 (29.05.2026  [WP(C)/2607/2026 |10 | S
19 |M PRADHAN [40918/2026(29.05.2026 |[WP(C)/13024/2026 10 | S
20 |M R SAHOO [40919/2026(29.05.2026 |BLAPL/2045/2026 (10 | S
21 |M R SAHOO [40920/2026(29.05.2026 |BLAPL/6320/2025 (10 | S
22 |K K NATH  |40921/2026(29.05.2026 |CRLMC/4390/2025 [10 | .
23 |K P KAR 140922/202629.05.2026  |ABLAPL/9918/2025(10 | CE
24 |C RANA 140923/202629.05.2026  |WP(C)/22629/2024 (10 | v
25 |K K NATH  |40924/2026(29.05.2026 WP (C)/13378/2026 |10 | v
26 |B K DAS 140925/2026(29.05.2026  [BLAPL/4793/2025 |10 | CE
27 |H K DASH  [40926/2026(29.05.2026 |[WA/3212/2024 0 | CE
28 |M R SAHOO [40929/2026(29.05.2026 |0JC/3507/1991 |7 | v




29 |M R SAHOO [40930/2026(29.05.2026

103C/2507/1991

7

|Total

278

N I C (Software Team)



